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12. First Information contents (X): 

A letter No. 811/ACE/08M/B3 in writing dated 13-03-2025 is 

received by SI Sukhwinder Singh No. 2510/Ludhiana, Chief 

Munshi Thana in Division No. 7, from Assistant Corporation 

Engineer, Ludhiana Urban Water and Wastewater Managemet 

Ltd., Zone B against : 

1)  Lovely Dairy, 27-A, Dairy Complex, Tajpur Road, 

Ludhiana  9872704353,  

2)  Jaspal Kumar, 38C, Dairy Complex, Tajpur Road, 

Ludhiana  9592487718,  

3)  Harmesh Dairy, 43C, Dairy Complex, Tajpur Road, 

Ludhiana. 8437517161,  

4)  Sheela Dairy, 46C, Dairy Complex, Tajpur Road, 

Ludhiana, 9872180186.  

Under section 279 BNS, 70 (3), 70(12) under Northern Indian 

Canal Act 1873: 

Subject:  Regarding the dairy waste being dumped in the river by 

the dairies adjacent to Budha Darya.  

In connection with the above subject, it is brought to your notice 

that the Budha Darya where the diary waste is being thrown is in 

Division No. 7 and within the limit of Corporation. The water of 

this river is used for agriculture and drinking by the residents of 

the city of Malwa and Rajasthan. The owners of the dairies in the 

Ludhiana city around the Budha Darya are directly polluting the 

water of the Budha Darya by thorwing the waste in darya. Due to 

which the water of Budha Darya is getting polluted day by day. 
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The persons who are drinking this water are having wrong effects 

of this water on their health. Despite the prohibition by the 

Municipal Corporation to these dairy owners in this regard from 

throwing the waste they are not stopping from dumping the dairy 

waste in the river. Even the illegal connections of the pipes of the 

dairy owners found in the Budha Darya by the Municipal 

Corporation have been cut off, but the dairy owners have again 

illegally put the pipes in the Budha darya. 

 

This whole issue has already been brought to the attention of the 

police administration by the Municipal Corporation. But still some 

dairy owners have not stopped dumping dairy waste in Budha 

Dayra. When, these dairy owners are prevented from dumping 

dairy waste in the Budha Darya by the field employees of the 

Municipal Corporation, they misbehaved with them and refuse to 

stop from dumping the dairy waste in the Budha Darya.  

The details of these dairy owners are as follows:-  

1)  Lovely Dairy, 27-A, Dairy Complex, Tajpur Road, 

Ludhiana  9872704353,  

2)  Jaspal Kumar, 38C, Dairy  Complex, Tajpur Road, 

Ludhiana  9592487718,  

3)  Harmesh Dairy, 43C, Dairy Complex, Tajpur Road, 

Ludhiana. 8437517161,  

4)  Sheela Dairy, 46C, Dairy Complex, Tajpur Road, 

Ludhiana, 9872180186.  
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It is an offence under section 279 BNS, and sections 70 (3), 70(12) 

of Northern Indian Canal and Drainage Act 1873: 

 Therefore, through this letter, it is written to you that FIR be 

registered against these dairy owners.  

Urban Water & Assistant Corporation Engineer,  

Wastewater Management Ltd., Zone-B.  

Dated 13/03/25  

 

A copy of the above is forwarded for information to the Executive 

Engineer-Ludhiana Urban Water and Wastewater Management 

Ltd., Zone-BG.  

Assistant Corporation Engineer,  

Ludhiana Urban Water and  

Wastewater Management Ltd.,  

Zone-B.  

 

Action Police:- Today SI including HC Sukhwinder Singh No. 

1260/Ludhiana, CT Navjot Singh No. 2664/Ludhiana and PHG 

Somnath No. 29213 were present when a letter No. 

811/ACE/08M/B3 dated 13-03-2025 was given by Assistant 

Corporation Engineer Ludhiana Urban Water and Wastewater 

Management Limited Jain B to take action regarding the dairy 

waste being dumped in the river by the dairies adjacent to Budha 

Darya, which was marked by SHO Sir Police Station Division No. 

07 Ludhiana on date 13-03-2025 for necessary action.  

Complaint is referred to register the case for the offense, under 

section 70(3). 70(5). 70(12) of the Northern India Canal and 

Drainage Act 1873, against 1) Lovely Dairy, 2) Jaspal Kumar, 3) 
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Ramesh Dairy and 4) Sheela Dairy and referred to CCTNS 

operator.  

Sd/- Sukhwinder Singh  

SI Police Station  

Division No. 07  

Ludhiana  

Date 13-03-2025 

1B Extent:- Police Station  

Division No. 07  

Ludhiana at:- 04.55 PM  

 

Today Police Station Hasab Arrival Letter is received and the case 

has been registered against the accused for the said crime. The 

original letter is a copy of the FIR handwritten by PHG. SI pass 

near Somnath No. 29213 is being sent for investigation. Control 

room but Bajria wireless was notified. Ghanti Upat Association :- 

25 AT: 05.40 PM. 
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